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A.R.C. REPORT ON CENTRE'S ROLE IN LAW 
AND ORDER IN STATES 

1047. SHRI IITARAM JAIPURIA : Will 
the PRIME MINISTER be pleased to state ; 

(a) whether t is a fact that a study team of 
the Administrative Reforms Commission has; 
asked the Centre to take a positive 'ole in the 
maintenance of law and order in the State; 

(b) if so, what is the reaction of the 
Central Government and the State Gov-
ernments theret i ? 

THE MINIS' rER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
RAM NIWAS MIRDHA) : (a) und (b). A 
Workinp Group on Polic; Administration, 
constituted by the \dministrative Reform? 
Commission ha 1 in its report to the 
Commission observed that the Centre has a 
positive nd vital role to play in law and order 
matters in the country. The report of the Group 
could not be considered by he Commission and 
thf question of the action to be taken on this 
and other study reams/working groups reports 
not considered by the Commission is under 
examination! 

MIGRANTS VROM SINDH TO INDIA 

1048. SHRI TAIRAMDAS DAULAT-
RAM : Will th j PRIME MINISTER be 
pleased to stat |; 

(a) the nurrber of persons who have come 
to India as permanent migrant' from Sindh ir 
West Pakistan during each month of the last 
two years; and 

(b) the nun-ber of persons who have 
obtained India i citizenship during each month 
of the last two years ? 

THE MINISTER OF STATE IN THE 
MINTS'rRY OF HOME AF FAIRS (SHR] K. 
C. PANT) : (a) A statement shoi 'ing the 
number of persons who have migrated from 
West Pakistan to Tndia dvring each month 
from August, 1968 to Tulv, 1970 h placed on 
the Table of the House. (See below) No 
separate record has been maintained for 
migrants from Sindh. 

 

APPLICATION    OF    SINDHI    MIGRANTS 
PENDING BEFORE GOVERNMENT FOR 

CITIZENSHIP 

1049. SHRI JAIRAMDAS DAULAT-
RAM : Will the PRIME MINISTER be 
pleased to state : 

(a) what is the number of applications 
pending before Government for grant of 
Indian citizenship to persons who have 
migrated to India from Sindh; 

(b) how many of them have been pending 
for three months and more; and 

(c) what is the period for which the oldest 
application has been pending ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI K. 
C. PANT) : (a) to (c). The information is 
being collected and will be laid on the Table 
of the House. 

 


